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Supreme Court [13]
Ajay Prasad v. LIC, (Hima Kohli and Rajesh Bindal, JJ.), 2023 SCC OnLine SC 2431

Anumula Mallamma v. Anumula Balaiah, (Hrishikesh Roy and Sanjay Karol, JJ.), 2023 SCC OnLine
SC 2432

Ashok Kumar Sharma v. Union of India, (B.R. Gavai and Augustine George Masih, JJ.), 2025 SCC
OnLine SC 1399

Ashok Kumar Sharma v. Union of India, (B.R. Gavai and K. Vinod Chandran, JJ.), 2025 SCC OnLine
SC 1398

First Newsmedia (P) Ltd. v. Haryana Pradesh Congress Committee, (Indira Banerjee and J.K.
Maheshwari, JJ.), 2022 SCC OnLine SC 2463

In Re : T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai and Sandeep Mehta, 1J.), 2024
SCC OnLine SC 5545

K.S. Diwedi v. Chief of the Army Staff, (Abhay S. Oka and Pankaj Mithal, JJ.), 2023 SCC OnLine SC
2433

Karmjit Singh v. Union of India, (Sanjay Kishan Kaul and Sudhanshu Dhulia, JJ.), 2023 SCC OnLine
SC 2436

Monica Arora v. Umak Hospitality (P) Ltd., (S. Ravindra Bhat and Aravind Kumar, JJ.), 2023 SCC
OnLine SC 2430

Peeru Khan v. State of Rajasthan, (Surya Kant and Dipankar Datta, JJ.), 2023 SCC OnLine SC 2435

R.L. Batheja v. Vijeta Coop. Group Housing Society Ltd., (Vikram Nath and Rajesh Bindal, JJ.), 2023
SCC OnLine SC 2437

Ramu Paswan v. Union of India, (Hima Kohli and P.S. Narasimha, JJ.), 2023 SCC OnLine SC 2434

S. Balakrishnan v. State of T.N., (Manoj Misra and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC
1397

Allahabad High Court [30]
Abdul Hameed v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 4046
Ajay Kumar Singh v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 4066
Ali Ahmad v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 4068
Anju Rani Widow v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4059
Arvind Kumar Patel v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4054

DCB Bank Ltd. v. State of U.P., (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC OnLine
All 4049

Devendra Agarwal v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2024 SCC OnLine All 8895
Dharmendra Kumar v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4060

Ganga Prasad v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4062

Hussain Abbas v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 4070

Irfan v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 4057

Laxmi Narayan Chaubey v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 4050

Mohit Mavi v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4064

Munnesh v. State of U.P., (Rajeev Misra, J.), 2023 SCC OnLine All 5423
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Nazre Alam v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4053

Prem Singh v. Teekaram, (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 4067

Rajendra Prasad v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4056

Rakesh Kumar v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 4069

Ram Lotan Vishwakarma v. State of U.P., (Om Prakash Shukla, J.), 2025 SCC OnLine All 4043
Ram Piyare v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4061

Reeta Chaddha v. U.P. Jal Nigam, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC
OnLine All 4045

Sageer v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4058

Sandhya Yadav v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 4047

Sanjay Kumar Chaurasiya v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 4048
Sarema v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 4063

Satyam Sonkar v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 4044

Savitri v. State of U.P., (Ajay Bhanot, J.), 2025 SCC OnLine All 4052

Shivendra Kumar Pandey v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 4065
State of U.P. v. Asok Pande, (Vivek Chaudhary and Brij Raj Singh, JJ.), 2025 SCC OnLine All 4051
Sushil v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4055

Andhra Pradesh High Court [62]

Addala Lokesh Naga Venkata Sai Someswar v. State of A.P., (K Sreenivasa Reddy, J.), 2025 SCC
OnLine AP 2425

Apurva Vinaykanth Chavda v. State of A.P., (K Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2426

B.V.K. Koushik v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP
2460

Bajaj Allianz General Insurance Co. Ltd. v. Nagidi Siva Parvathi, (A. Hari Haranadha Sarma, J.),
2025 SCC OnLine AP 2429

Bandlamudi Sambasiva Rao v. Bandlamudi Krishna Murthy, (Venuthurumalli Gopala Krishna
Rao, J.), 2025 SCC OnLine AP 2407

Bapanapalli Venkateswara Rao v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2404
Bapanapalli Venkateswara Rao v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2405
Budala Mojes Kumari v. Srinivasa Agencies, (V. Sujatha, J.), 2025 SCC OnLine AP 2434
Chairman v. K. Venu, (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP 2453

CSR Sarma College v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine
AP 2447

Goliori Podalam v. State of A.P., (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2424
Golla Haridasyadav v. State of A.P., (Subba Reddy Satti, J.), 2025 SCC OnLine AP 2412

Gujjulakoti Surya Prakash Reddy v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP
2446

Iskcon v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2411

Jarugulla Ramanamma v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine
AP 2419
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Kakara Shanthi v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2409
Kalimela Kiran Kumar v. State of A.P., (Subba Reddy Sat, J.), 2025 SCC OnLine AP 2459
Kasu Mahesh Reddy v. State of A.P., (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2406

Khatib Abdul Gaffar v. Veeraballi Nagi Reddy, (Venuthurumalli Gopala Krishna Rao, J.), 2025
SCC OnLine AP 2435

Kotapati Anusha Chowdary v. Kotapati Ramakrishna, (Venuthurumalli Gopala Krishna Rao, J.),
2025 SCC OnLine AP 2437

Kotapati Anusha Chowdary v. Kotapati Ramakrishna, (Venuthurumalli Gopala Krishna Rao, J.),
2025 SCC OnLine AP 2438

Kotapati Ramakrishna v. Kotapati Anusha Chowdary Yalavarthi Anusha Chowdary,
(Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC OnLine AP 2439

Kotapati Ramakrishna v. Kotapati Anusha Chowdary Yalavarthi Anusha Chowdary,
(Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC OnLine AP 2440

Koyyana Satyanarayana v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2448
Kurban Khan v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2403

L Junitha Nathan v. High Court of A.P., (R. Raghunandan Rao and Sumathi Jagadam, JJ.), 2025
SCC OnLine AP 2416

Magineni Shanmukha Vinay Kumar v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025
SCC OnLine AP 2449

Manda Vijay Karthik v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
2422

Manepalli Ammalu v. Kada Hareesh Kumar, (A. Hari Haranadha Sarma, J.), 2025 SCC OnLine AP
2430

Menda Varada Rajulu v. State of A.P., (Sumathi Jagadam, J.), 2025 SCC OnLine AP 2458
Mukku Maniratnam v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2410

Murali Jai Ganesh v. State of A.P., (K. Suresh Reddy and V. Sujatha, ]J.), 2025 SCC OnLine AP
2427

Nagareddy Amogh Hemanth Reddy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC
OnLine AP 2401

National Insurance Co. Ltd. v. M. Mothi Kiran, (A. Hari Haranadha Sarma, J.), 2025 SCC OnLine
AP 2428

National Insurance Co. Ltd. v. Vankayalapati Padmavathi, (A. Hari Haranadha Sarma, J.), 2025
SCC OnLine AP 2432

P.V. Naga Sai v. Executive Engineer, (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine
AP 2452

Pindrala Bullamma v. State of A.P., (Dhiraj Singh Thakur, C.J. and R. Raghunandan Rao, J.), 2025
SCC OnLine AP 2421

Pittikayalagulla Grama Panchayat v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025
SCC OnLine AP 2445

Pola Sudhakara Rao v. State of A.P., (Dr. Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
2417

Ratan Lal Nayak v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2402
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S.M. Sakina Begum v. K.S. Masood Sab, (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 2436
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State of A.P. v. Iskcon, (Dhiraj Singh Thakur, C.J. and Ravi Cheemalapati, J.), 2025 SCC OnLine AP
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OnLine Jhar 2793

Akash Sharma v. Union of India, (M.S. Ramachandra Rao, C.J. and Rajesh Shankar, J.), 2025 SCC
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2788

Bishu Oraon v. State of Jharkhand, (M.S. Ramachandra Rao, C.J. and Rajesh Shankar, J.), 2025
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Gopal Pradhan v. State of Jharkhand, (Pradeep Kumar Srivastava, J.), 2025 SCC OnLine Jhar
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Jhar 2785

SMP Infra (P) Ltd. v. State of Jharkhand, (M.S. Ramachandra Rao, C.J. and Rajesh Shankar, J.), 2025
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